CENTRAIL, ADMINISTRATIVE TRIBUNAL
ERNAKULAM BENCH

0,A.No. 387 of 1995

Thursday this the 16th gay of March, 1995,

CORAM
HON'BLE MR, JUSTICE CHETTUR SANKARAN NAIR, VICE CHATRMAN

HON'BLE MR. S,P. BISWAS, ADMINISTRATIVE MEMBER

Lawrance Antony, S/o late c.T. Antony,
Peon, Traffic Inspector's Office,
Southern Railway, Ernakulam,

- residing & Ayyanthole, Trichur. «+s Applicant

(Bj Advocate Mx. P‘Ramakriehnan)
Vs,

1. Union of India represented py the
General Manager, Southern Railway,
Madras.l ‘

2, The Divisional Personnel Officer,
Southern Railway, Trivandrum.

3. G.Raju Babu, Clerk,Divisional Offlce,
‘Southern Railway, Trlvandrum.

4, K ,Neelakantan, Peon,
Office of the Station Superintendent,
Southern Railway, Cochin Harbour Terminus,

5. T.S.Gopinathan, Lascar, Office of the
Bridge Inspector, Southern Railway,Kollam.

6. R,Gopalakrishna Pillai, Peon
Office of the Station Superintendent
‘Southern Railway, Trivandrupm Centre.

7. Madhuktrishnan Nair, PeOn,
Office of the Station Superintendent,
Southern Railway, Trivandrum,

8. S.S,.Sureshkumar, Peon,
Office of the Senior Divisional Engineer,
Southern Railway, Trivandrupm Central. '

9, Santhosh, Peon, Office of the Station
Superintendent, Southern Railway,
Cochin Harbour Terminus,.

10,V,Ullas, PeoOn, , ,
General Branch, Djivisicnal Office,
Southern Railway, TriVandrum.

11,P.K.Omana, Peon,
Office of the Executive Engineer,
Southern Railway, Trichur,

-e12.Jesu Paneex Selvam, Offjce Clerk,

Office of the Permanent Way Inspector,
Southern Railway, Nagercoil,
v contd, .. .
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K.Vijayamma. Peon,
Office of the Divisional personnel
Officer, Southern Railway Trivandrum.

Sebastian George, Peon,
Office of the Senior Divisional Mechanical
Engineer, Trivandrum,

Sakuntala Kumari, Peon,
Divisional Office, Southern Railway.

- Trivandrum,

16.

17,

18,

19,
20,
21,

22,

23,

M.Rajamma, Peon .
Office of the Assistant Englneer.
Southern Railway, Ernakulam,

G.Surendran, Lascar, Office of the
Inspector of Works, - Southern Railway,
Trivandrum,

T,Chandran, Peon, -

Office of the Senior Dividional
Mechanical Engineer, Southern Railway,
Trivandrum,

P,Vijayalakshmi, Lascar, -

"Office of the Inspector of Works,

Southern Railway, Trivandrum.

G,Sivasankara Pillai Peon,
Office of the Traffic Inspector,
Southern Railway, Kollam,

E.Rajendran Nair, Peon,
General Branch, Southern Railway.
Trivandrum,

Ganga Rajbhar, Lascar,

Office of the Diviisional Operating

Manager, Southern Railway,Trivandrum,

Deenamma Joy, Peon,
Office of the Divisional Personnel Officer,

. . Southern Railway, Trivandrum.~ o {
24.

The Chief Personnel Officer,
Southern Railway, Headquarters,
Madras, 3, +s+. Respopdents

'(By Advocate Mr, James Kurien for R 1,2 & 24)

O R D ER

CHETTUR SANKARAN NAIR(J), VICE CHAIRMAN

A

Applicant seeks a declaration that he is

entitled to reckon seniority in the;post of Peon, with

effect from 22.4.1985, It is said that certain persons

have. been granted‘senierity over him, theUgh in faet

they are junior.to him, ﬁeSpondenﬁ Divisional Personnel

Qfficer states in A6 that seniority was given'to_the

others by reason of the orders of this Tribunal., 1If
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applicant is aggrieved by the orderc of the Div151onal4
Personnal Officer (A6) he may - bring his grievances to

the notice of the 24th reSpondent Chief Personnel

- Officer, If a representation is made, 24th respondent

‘will consider.the representation with notice to all

officials who may be affected by a decisiohlin the
matter and pass a reasoned order within'four months
of the date df réceipt of the‘répresentation and
communicate the séme to épplicant. We may also
point out that if aéplicant wag not a party to O;A.

548/93 and 0.A,966/93, those orders cannot cause

- ‘any adverse consequences to him,

2. - Application is disposed of with the aforesaid

directions, No costs,

. Dated the 16th day of March, 1995,

Qa—wﬂ ’
MQ“ququ\aN

S.P. BISWAS - ' CHETTUR SANKARAN NAIR(J)
ADMINISTRATIVE MEMBER - VICE CHAIRMAN :
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_ Annexnré A6 2=

List cf Annéxutes-

True copy o? 1ettar(No.V/P. 0A 924/94 L
dated 23-11-94) from the 2nd respondent o
to the petit;oner., ' .



